Tt Ho Fio Teo-33004/99 REGD. NO. D. L.-33004/99

The Gazette of India

JETETAT
EXTRAORDINARY
9T [I—9gvue 3—3U-Evus (ii)
PART II—Section 3—Sub-section (ii)

Ui Wiy
PUBLISHED BY AUTHORITY
H. 2905] 72 Taeeht, Hiea, faaar 3, 2019/91% 12, 1941
No. 2905] NEW DELHI, TUESDAY, SEPTEMBER 3, 2019/ BHADRA 12, 1941

gafarer, &9 3R weary uRad= d341ed
FfergE=T
7§ faeell, 30 3T, 2019

HLAL. 3172(3) LT TRHR, I g (e s, 1972 (1972 F1 53) P gIRT 388 P IUERT (2)
mmﬂﬁﬂﬁ\_mmm@,Wﬁwm@mﬁwaﬁmﬁmmmwmﬁwﬁ

HEA BT B, AT —

W&ﬁﬁﬂmﬁwmamaammmﬁﬂqﬁ&ﬂﬁwwﬁmﬁmwmsﬁ?
uﬁ&ma@m@ﬁaeﬂa—

5 g e g, - WS
dae wed (s ) T8 2 3, 2022 TF AT ST AS GHT B W T & D,
T o f gdeR 8, Ug gRe B [
4. 2 ST JdY wel — HeH
Hae A (S1s D) a8 2 e, 2022 TF I ST D AT B WG 7 @A TP,

3o o Y gdRR B, 9E ARV SN T
(1. ¥, 1525 / 2009—T.THI1.]
ﬁ.www,maﬁwﬁ%ﬁ@maﬁmﬂ)
fouqur - ST @ WREVT GRGYY A B ATl Tl SRET ARG B [Gd, JHRYT H {Ed B

14&%(31),31%@4ﬁ{ﬁ@{znosmmﬁlﬁﬁﬂs‘ﬁaﬁ?wwﬁﬁﬂﬁﬁmmﬁmmw,
JUq -

1, I3 1889(21) TRIE 2 FdsR, 2006;

2. B3 981(37) ANIE 13 T, 2007;

3. ¥ 15-25 /2009—UERAT, WRA B IGIUH, AHHRYI, 41T 3, TS 4 g 4 Rycdax, 2009 ¥ UHIRE ;
4

. 15—25/2009—VAEEIY, WRA & XOUF, JWERY, WA 1, ES 4 ard 17 Radex, 2010 #
EaIEG)]

4562 GI/2019 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

5. HIA. 1440(3), ARG 21 T, 2011;

6. 3N 2276(3), T 21 RdeR, 2012;
7. I3 2556(31), TG 21 AR, 2012;
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12. BT 1516(30), TG 3 I, 2019.

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

NOTIFICATION
New Delhi, the 30th August, 2019

S.0. 3172(E).—In exercise of the powers conferred by sub-sections (1) and (2) of section 38L of the
Wild Life (Protection) Act, 1972 (53 of 1972), the Central Government hereby appoints the following
members to the National Tiger Conservation Authority for the period specified against their names with effect
from the date of publication of this notification in the Official Gazette and for that purpose makes the
following further amendments in the notification of the Government of India in the erstwhile Ministry of
Environment and Forests, published vide number S.0. 1403(E), dated the 4" September, 2006, namely:—

In the said notification, for serial numbers 3 and 4 and the entries relating thereto, the following shall

be substituted, namely:-
“3.  Ms. Diya Kumari, Member of -Member

Parliament (Lok Sabha) (She shall hold office till 2™ April, 2022 or till she ceases to be a

Member of Lok Sabha, whichever is earlier).

4. Shri Rajiv Pratap Rudy, Member -Member

of Parliament (Lok Sabha) (He shall hold office till 2" April, 2022 or till he ceases to be a
Member of Lok Sabha, whichever is earlier).”.

[F. No. 15-25/2009-NTCA]

Dr. ANUP KUMAR NAYAK, Addl. Director General of Forests (Project Tiger)

Note : The principal notification constituting the National Tiger Conservation Authority was published in the
Gazette of India, Extra-ordinary vide number S.O 1403 (E), dated the 4™ September, 2006 and

subsequently amended as follows:-
1. S.0. 1889(E), dated the 2™ November, 2006;
2. S.0.981(E). dated the 13" June, 2007;

3. No. 15-25/09 NTCA. - published in the Gazette of India Extra Ordinary, Part III Section 4 dated

the 1™ September, 2009;

4. No. 15-25/09-NTCA. - published in the Gazette of India Extra Ordinary, Part III Section 4 dated

the 17" September, 2010;

S.0. 1440(E), dated the 21* June, 2011;

S.0. 2276(E), dated the 21" September, 2012;
S.0. 2556(E), dated the 12" October, 2012;
S.0. 2460(E), dated the 9" September, 2015;
. S.0. 1173(E), dated the 16" March, 2016;

10. S.0. 2367(E), dated the 6" July, 2016;

11. S.0. 5341(E), dated the 15" October, 2018;
12. S.0. 1516(E), dated the 3" April, 2019.
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